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Order with Sigvature 

Petitioner's coUne1 absent. 

Heard Shri Ashok Misr. lernec1 

Office rote as tJ 
action (if any) 
taken on order 

- -- 	----- --- 

senior Central Govt. standing Counsel. 	 'v 

As the representatLn of the petitioner 

is said to have been disposed of by 

the Department, in a disposed of 

matter this M.A. does not survive. 

M.A.647/95 is accordingly dismissed. 
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Vice-Charrnan 

Member(Adrnn.) 
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